ITEM NO.32 REGISTRAR COURT. 1 SECTION XII
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS
BEFORE THE REGISTRAR MR. PAWAN DEV KOTWAL

Petition(s) for Special Leave to Appeal (C)...... CC No(s) .
15605-15610/2015

M/S. SRI BALA TRIPURA SUNDARI WAREHOUSING Petitioner (s)
VERSUS

GENERAL MANAGER (T.N) FOOD CORPORATION OF INDIA Respondent (s)

(with appln. (s) for c/delay in filing slp)

Date : 03/03/2017 These petitions were called on for hearing today.

For Petitioner (s)

Ch. Leela Sarveswar, Adv.
Mr. M. A. Chinnasamy,Adv.

For Respondent (s)

UPON hearing the counsel the Court made the following
ORDER

Petitioner is duly represented.

Registry to process the matter under rules.

(PAWAN DEV KOTWAL)
Registrar
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